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ICE OF IPAL & SESSI( £
No ks rz)/znz_‘s/zgggg—gﬁ(' Dated, Diffice Ml ;73
ement of Sh. Puneet Nagpal, DJS, as iry ( Law, Justice
& Leglsluuve Affairs), Govt. of NCT of Delh, uchfen basi
sarded _aloy it ion_and
necessary action_to ;-
‘The Officer In-Charge, Adminjstration LILIII, Ac Gdjipral Branch,
Vigilance, Purchase Cell, Pao{ Cars, Library, Recor pying Agencie
Websie Commiteet lishy and Computeljilesfonfiiis Hezeri Courts,
Toed Administrative Civil Judge, (Central), Tis Haziit| Couftd, Delhi.
‘The Officer Concerned.
. The Sr. AOJ /A0 J, -1,ILIII, Vigil: 8 ment Cell,
Filing Section, Accounts Branch, Fine & Audxl Se
Computer Branch, Protocol Branch, LAC prasigh, 'LAYERS', ACR
Cell, LT.Cell, &Vu]nuablE Wlmz:s Depmmvnc eX(VIIbC), Central
District, Tis Hezari Court,
The Akouns Offer, eents Branch, Cenzal +,Tis|Hhzari Courts,
The P S.to Ld. Prtnﬂpﬁl District & Jud; m No. 302-A,
‘Tis Hazari Courts, Delhi
e \9
District Judglfiommfittial Court)-07
Officer In-chargeilldidial Bfhach ( Central )
For Principal Distri Jud




No\LAQL /DHC/GAZIIB/G.8/DLjaLA/2023
From:

The Registrar General,
High Court o Delh,
New Delh,

e Principal District & SessionsJudge (Hqrs),
s Hazari Courts,
Delhi.

Subi Appointment of Sh.Puneet Nagpal, D, as Additio
Leglslative Affirs), Govt. ofNCT of Dalh, on depusng
sir

!am directed to forua
GAD/PLFle/2688-2696 dated 13,0
Justice & Lagislative Affairs),
rannere ShPuneet Nageal,an offcer o Delh Jadiele s

fddiional Secretary (Law, Justice & Legisativy Afairs),
deputation basis, with immediate effect.

a copy of

Encl: Asabove.

EndstNo_ /buc/cazinc, 8/DLjgLA/2023

Information and necessary action to the
Justce & LA, Govt of NCT of Delk, Departmens Of Law, Justice|
Level.C-Wing. Delh Secrotaria, . Estape oe Delhi-110007.
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ossa wilas 23352053 o

. pepateridilaw, 1USTIcE AND LEGISLATIVE ArrATRS
G - SovmibNT il kroaL capmaL TeRRImONY o ra
AT, 1P, ELHI
. 269 P 13/ 3fosz
. QRDER
el Is pleased to appoint Sh. Puneet Nagpal, an Officer of
ool
‘The above fioo: ‘however, will not give the officer any benefit for the
purpose of senlof o dL or regulr sppoinmens o this post or any scher
cquvalntpos-
The |
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| ) 1310345
| (BHARAT PARASHAR)
| PRINGIPAL SECRETARY (AW, JUSTICE &.LA.)
Daed:
§3-2696 13/3) 2022
Copyr :
. . fr— Del, R Nivs, Dl
2 The Regilll High Cour of Dol Now Dab wrt. hs leer
23 datd 16012003,
3 H{i6lthe Hon'ble Chief Minister, Sovt, of NCT of Delh, Delhy
« steror. NCTof et .
Deli |
. - oa,
& shr i Serice.”
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